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<R, IN THE COURT OF SH. POORAN CHAND, ASJ-02 (WEST), TIS

N, HAZARI COURTS : DELHI

FIR No.12/18

PS : Khyala

State Vs. Jaspreet Singh @ Micky & Ors.
U/s. 302 IPC

28.05.2020

| File taken up on the interim bail application on behalf of
applicant/accused Jaspreet Singh.

Present : Sh. Girish Giri, Ld. Addl. PP for the state.
Sh. Vikas Chadha, Ld. Counsel for applicant/accused.

Reply filed on behalf of IO.
Ld. Counsel for applicant submits that he has filed present

bail application as per criteria mentioned in minutes of High Powered
Committee (HPC) of Hon'ble High Court dated 18.05.2020 and
[.d. Counsel has also argued that no other case 1s pending against
applicant/accused and applicant/accused 1s in judicial custody since more
than 28 months. Hence, Ld. Counsel further requests to transfer this

application to the designated court to deal with bail application as per the

directions of HPC of Hon'ble High Court.
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Since to deal with the bail application as per the minutes of
High Powered Committee (HPC) of Hon'ble High Court, the court of
Sh. Vishal Singh. Ld. ASJ-03. West District, Delhi has been designated tor
the same.

Let this bail application be put up before the court of
Sh. Vishal Singh. Ld. ASJ-03, West District, Delhi for today itself 1.e.
28.05.2020.

Ahlmad is directed to send the bail application immediately to

the concerned court through proper channel.

(POORAN CHAND)
ASJ-02/West/Delhi
28.05.2020



IN THE COURT OF SH. POORAN CHAND, AS)-02
(WEST), TIS HAZARI COURTS : DELHI

Bail Appl. No. 1120/20
FIR No. 525/20
PS : Paschim Vihar West

State Vs. Rajender Joshi
U/s 308/411/34 IPC

28.05.2020

This is the application U/s 438 Cr.P.C. for grant of

anticipatory bail moved on behalf of accused/applicant

Present : Sh. Girish Giri, Ld. AddI. PP for State
Sh. Vipin Bhaskar, Ld Counsel for the

applicant/accused.
1O ASI Mahavir Singh.

Reply to the application filed by the 10.

| have heard arguments from both the sides and
perused the reply.

It i1s argued on behalf of applicant that he 1S

innocent and has been falsely implicated in the present

case. It is further argued that no weapon of offence has been
recovered.

Per contra, Ld. State Counse| has argued that

applicant is absconding and is evading his arrest The
allegations against him are serioys
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prayed that he may not be granted anticipatory bail. It Is
further argued that case is at the initial stage of

Investigation and co-accused, weapon of offence is yet to be
recovered.

| have considered rival arguments as well as the
written submissions filed on behalf of applicant.

Considering the facts and circumstances of the
case, no ground is made out for grant of anticipatory bail to
the applicant/accused at this stage.
accordingly dismissed.

Application s
Copy of this order be given dasti.
(POORAN CHAND)

ASJ-02/West/Delhi
28.05.2020
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IN THE COURT OF SH. POORAN CHAND, ASJ-02 (WEST), TIS

HAZARI COURTS : DELHI

FIR No.258/13
PS : Nangloi

State Vs. Umed Singh and Ors.
U/s. 302/304B/120/498A/34 IPC

28.05.2020

File taken up on the interim bail application on behalf of

applicant/accused Raj Kumar.

Present : Sh. Girish Giri, Ld. Addl. PP for the state.

Sh. Rajender Prasad and Sh. Akashdeep Malik. Ld. Counsel
tor applicant/accused.

IO/ST Amit in person.
10 filed reply.

Ld. Counsel for applicant submits that he has

filed present
bail application as

Per criteria mentioned in minutes of High Powered
Committee (HPC) of Hon'ble High Court dated

Ld. Counsel has also argued that no other case is

applicant/accused and in this regard he has also annexed g

tfidavit, Hence,
Ld. Counsel further requests ans ‘ s 2 0§
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Since to deal with the bail application as per the minutes of
High Powered Committee (HPC) of Hon'ble High Court, the court of

h. Vishal Singh, Ld. ASJ-03, West District, Delhi has been designated for
€ same.

Let this bail application be put up before the court of

h. Vishal Singh, L.d. ASJ-03, West District, Delhi for 29.05.2020.

(POORAN CHAND)
ASJ-02/West/Delhi
28.05.2020
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